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Affidavit 1o be Furnished by the canaidate alongwith Nemination Paper

Before the Ret
For election m....‘.‘ﬁ‘.‘i ...... % ¢ Houses
From '-"“.!"""‘“f-‘"-"‘:f .,.” % Constituencyi Name af fow € miiiai
a4 Nav _‘,:__'ff".‘_’f'm“"w‘ ol of A "'9‘{ a Mecw Lot

- { rike oul whichewver s not applicable)
@‘ (1) | am & candidate set up by Iryv

Lo L' I
e yeurs, residen orsitanphel E' mmli mlm:ﬁ. wdemiindalic b G wlaive
G001t 2] Erocrion, do bureby solcmnly affiers and stote on osth as undee:

{rmme of the political party |/ am comtesting o an

e
Detuils of FAN and stutws of fiting of lncome tax retorn ;

ﬁ" SLNo. | Names Permancnl T The Rinancisl year for | Totl income
{v\l ! Accoum Namber | which the last shavam I Income
r\ {PAN) Inceme-iax returm has | Fax Retam | in
) M been filed Hupees,
i Self ABYFm@452F | 2020 - 24 393p261/-
i Spowso- ACGPRSgIZR | 2020-24 573630/
3 Dependen | = _— 5=
.. Trphaiem 2. CUSPKOG7OR_ | 20J0-21 1200420/
5. Dependena 3 ...

{3) The folicwing case(s) is/ sre pending aguinst me in which cognizance has been taken by the court:-

Offence

Descriptian

The detalls of cases where the court has taken
eognizance, Sections of the Act end description
of the offence for which cognizance taken

\’t’?{

Name of the court, Case No. and Date of order

taking cognizance

e

of Appeal () § Application(s} for revition|
(if any) filed againsi the sbove order(s) :

o

-

e
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“The dctalis of cases, Sections of the
Art and deseription of the offence far
‘which convicwed ;

)

‘Hame of the Courtfs), Cage No. and
Daa{s) of anden(s) .
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(5P That | give beces beluw the detsils of 1o ssses (movalble sod bamovoble etep of mysel

my tpoese and all dependents:

:#rmm

1, Asseis in joint name indicating the extent of yaint ownership will also have 1o be given
1, In case of depositimvertment, the detnils including Serial Number, Amount, Dale of Deposit, the Scheme
Name of Bank/ Institution und Branch are w be given
31, Value of Bonds/Share/Debentures as per the current market value in Stock Exchiange In respedt ol listed
companics and as pcr books in case of non- hsted companies should be given
4 . Dependent', here means & person, substintially dependent on the income of the candidate.
5. Details including amount is 10 be given separaiely in respect of each invesiment)

— -

:l Description Sell Spouse Depeadent-1 | Dependent-1 | Dependeat-3
o2 e 147680/ | 83200/ | 6750/- | 23300
(i) | Detaiks of Deposits in Bank N 7 : N
and all ather types of Deposits # N s ﬁﬁ N @ pt
saving scoouni), @ ﬁ?. o
Deposits with Financial ﬁ?‘ w 3 &
Iratinions, Non Banking & & ’15' 6;'-‘
Financial Companies and G‘ 8]
Cooperative socketies end the
amount in each such deposht
WT Dietails of investment in Bondy, ‘f;wﬂ"'l- ‘5@31*‘
Debertures'shares end units in 2 e (_P g
others and the amount.
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(Nete: 1. Praperties in joint ownership [ndicating the rxient of jouil ownership vwill also have to be indicatcd
2 . Esch land or building or apariment should be menioned separsicly in this farmad )

Descriplion Self

z| zv

‘ Spouse

| Dependeni-1

Depeadeni-2 i"uemmu

Pl

i

Location(s)

Avrea (Total mesaremen) i
acrEs)

A 6425
Jee

Whether inherited property

(Yet or NO) YE S

"Dtz of purchase in cese of soIT
acquired property

N-A

of Land (in case of
purchese el the tme of

Any [nvestment on the land by

N-A
way of

" NIJE
%-ﬁ‘

o P42 375000/

Nop-Apricultyrsl Lazd
Location(s)

numbers}
Area %ﬂ FrCRELEMETE (n

5q. .}

" Whether inherited property
{(Yes or NO)

Date of purchase in cuse of selfl

ol case of
purchese) ot the dme of

Any Investmont on the land by
way of
construction s, -

1 Appronimaie Curmment marke

‘{M Nm{gacp«-o— Mav =t .




W ihather infemted property
('es or NO)

Drele of purchase in case of seil
| suqired properiy

C w9 of property (in cuse of
pirchase) ml ihe time of
prTehase

Ay Invesiment an e
property by way of

development, comstruction etc.
Approximate Curment
wilus o

Brsideptial Dulidings (including
spartmenis,)
«Location(s)

oy

Amd mERsuremEnt in

2658 54,4

B sy v

1344 4

hh i)
m&m

N

e ofpordaae T i

i

st of property (in case off
purchase) st the tims of

Rs 11255/,

Any Investment on the land by
way of development,

Rovinen Gt
value

5500000/

Orhers (such s imerest in

_property}
Total of Corvest Market

™
o

Value of () to {v) sbove

s 2375000

Ha £5o0000.
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(6} 1 give herein below the details of llubilities’ dues 1 public financial izstitstions and government :-
(Note: Flezss give separste detalls of same of Bank , lastitution, satity or individaal and amoont for esch fiem)
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Dependest-1

Dependent-2

Depeadent-3 |
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Cues 1o desling

Dues to departments dealing
with supply of
telephanes/mabi

Dues 1o depantments dealing
wilh

governmEnt irangpon
(including sircrafis and
hclicoplers)

[noome Tax Dues

__Wealth Tax Dues

“Service Tax m
Municipal Propeny Dues

Sales Tax Dues

Any ather duss

Grand 1wl of all Govi doss

{7) Details of profession or

Y mﬁﬁ ;W Apevice

(6} My educational qualificatiog i as woder:

[Give detaily of highest School / Umiversity educaiion with full form of the cemificalel diploma/ degree course)
{Mame of the School oliege/ University and the year in which the course wes completed )

%) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8} ABOVE:
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1. Wame of the candidas mem
|5 I - il %@MM/&&
3. | Number and MName of the constituency and
state _ - 157
.| Name of the Poliiical party which set up the
candidaiz {otherwise write *Independent’) JEU
d_ [ (s} Mumber of cases in which conviction crder .
passed (other then those referred 1o [n Form 26) all




(<) Total number of Pending cases where the | 7 i .
£0irt {5 have mken cognizanc: N,'I__ !
5. [ PANaf i Veo: For which last V. oml fowome Showa
- . Incume Tax Return filed
Candidate E—EE Ra 283026100 - |
) Spouse: . - 202 -2) E@L%ESQ
< s — _  _ltY-2o%-3) .Eajzaaqmau,!_
6. Detulls of Asyets aod Lisbilities in rupees )
on i3 %Md Dependeri-ll_| Dependeni-ill
Moveable £5 72443 P w2 511&?_
Asset (Total value) SR P \S1S
B. Tmmovable 5 s s
LA = e
) | Purchase Price and
D:wll‘:muf A [Tria= e =g
ﬂuul Value) om
i} | Approximate  Curmen ‘ﬁpa\-' |
Muarket Price of b I —
Anc: (Total Value) W ¥
=
{i =5 = — =
dues (Tol)
(i) Loant from Bard, )
Fnlﬂ:llulllnﬁ:n-ﬂ - — E—
Y e x
{Give details of School / University education with full form of the cenificale/ diploma/ degres
course) (Name of the School /College! Univensity and the year in which the course was completed. )

VERIFICATION

L, the deponeni, ahove named, do hereby verify and declare thal the consems of this aiTidavit are wue and comest 16 the

Hdn&m-ﬂh”um#hhhnmmmmmmmtw

() there is no case of conviction or pending case against me other than those mentioned in jlems 3 and 4 above;
(b} L my spouse, or my dependents do not have zny asset or |labillty, other (han those mentioned In items 5 and &
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Note: 1. Affidavit should be filed Isiest by 314 PM on the last daic of ing nominstions =
IMMhmhﬁ'nMnummwwm of the First Class ur beion g Nowary

3. All columns should be filled p and v column i be kel ank. 17 there i no miamation 1o S o pespn |l
any dam, either “Nil" ar *Nat o pleahle”, ay the case ma; be, should be mentioned
4 The affidavii should be cither typed o wiwien legibly and neath,
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Constituency: 157, Sultangan|

Mame of Member: _Lalit Narayan Mandal
I of k Saving Bank F
Lalit Narayan Mandal
5. Mo Name of Bank Branch Account Afc No Balanceason  Amount fin Rs.] sweep & FD
avi Balan
| State Bank of India Suftangan| 11434712050 31/03/3021 2,03 88819 9,42 BYB.00
] Bank of India Sultangan| 463910110000397 31/03/2021 6,007.91 0.00
] AXIS Bank Ltd Sultangan] 910010019999491 31/03/2021 15737670 0.00
iw ICICI Bank Sultangani 260701503860 31/03/2001 7,18,388.20
v ICICH Bank Sultangan] 260015006593 31/03/2021 12,296.05 1,30,000.00
i State Bank of India Sultangan| 11434700702 31,/03/2021 708,959,594
wii State Bank of India Patna 39824046509 31,03/2021 1,85,140.00 0.00
20,12,056.99 10,72,878.00
Usha Kumari (Spouse)
i State Bank of India Sultangan) 11434682829 31/03/2021 11,65,031.51 0.00
i Bank of india Sultanganj 463910110003774 31/03/2021 3,66,148.73 0.0
iii ICICI Bank Sultangan] 260701501101 31/03/2021 1B,052.58 0.00
I The Bhagalpur central Sultangan) 334001004621 31/03/2021 2783185 .00
toperative Bank Limited
v State Bank of india Bhagalpur 11016746653 31,03/2021 27,518.81 0.00
16,04.583.48 0.00
Ashish Ranjan (Depandent -1}
i State Bank Sultanganj 11434535754 31,/03/2021 1,443,03 0,00
1,443.03 0.00
Khushboo (Depandent-I1)
i HOFC Bank Gandhinagar 50100026910591 31/03/2021 4,265,788.00 0.00
] Zerodha [Demat A/C) All YF4455 31/03/2021 25,991.98 000
I State Bank of India Sultangan) 30937825913 31/03/2021 83,088.95 00
5,35,868.93 0.00

Lk Mwcngpon Vamdad.
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Annexure -2 Equity Share & Mutual Fund

Lalit Narayan Mandal
Equity Shares

Company Name

Reliance Industries Limited

Reliance home finance Limited

Reliance Capital
Mowa Iron and steel Limited
UG Hotels and Resorts

Mutual Fund

Mame

ABSL Tax Relief '96
Fund-ELSS -Growth

Axis Long Term Equity
Fund-Regular Growth
Tata India Tax savings
fund Regular Flan Growth

Listed,/Mon List Share Price
Listed
Listed
Listed
Listed
Listed

o of Unit
1281.23

MAN

B0E.288

2198.467

Total A+B

22,251
L
TE
LT
X6

X3z

T 47

X1

Date

Date

10/5/2020
10/5/2020
10/5/2020
10/5/2020
10/5/2020

10/5/2020
10/5/2020

10/5/2020

Mo of Shares

Jalat— Nouvason Hocndat

Value of shares
180 % 405,090
2 4
2 715
200 %726
100 %577
% 406,412

Value
® 40,884

% 38,102
% 39.430

%118,416
T 524,828
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Constituency: 157, Sultangan]
mame of Member : Lalit Marayan Mandal

Annexure: 2
Khushboo [Dependent-1i)
Equity Shares
SMNo Company Name Listed/Nan List: Share Price
1 ADANIPOWER Listed 2590
2 CIPLA Listed ZEAT
3 DLF Listed 373
& DRREDDY Listed %4621
5 HSCL Listed %43
& IBREALEST Listed 158
7 INFY Listed 1,812
8 I1TC Listed £213
9 LEMONTREE Listed 246
10 LUPIM Listed TET6
11 NATIONALUM Listed o8
12 NTPC Listed %122
13 PNB Listed 37
14 POWERGRID Listed =207
15 SUNPHARMA Listed L]
16 SUZLON Listed g
17 TCS Listed %3,608
18 TITAN Listed %2288
19 UBL Listed 11,556
20 WIFRD Listed 7691
21 APLLTD Listed 756
22 MTHL Listed =20
23 SETFGOLD Listed w4269
24 HDFCMFGETF Listed w43
25 NHPC Listed =31
26 AMBUIACEM Listed el
27 COLPAL Listed %1445
28 COROMANDEL Listed %737
29 CROMPTON Listed %413
30 DABUR Listed %559
31 ESCORTS Listed T1 826
N e

Date

12/21/2021
12212021
12/21f2021
12212021
12/21/2021
12/21/2021
12/21/2021
12/21/2021
12/21/2021
12/21/2021
12/21/2021
12/21/2021
12f21/2021
12/21/2021
1212172021
12/21f2021
12f21/2021
12/21/2021
1242173021
12/21 /2021
12/21/2021
12/21/2021
122142021
12/21/2021
124212021
13/21/2021
12/21/2021
12/21f2021
12/21/2021
12/21/2021
12/21/2021

No of Shares

Neavoife« Mocadecd

5

(-
5 B o= Pull LrE]
ml‘uhhﬂlﬂg“mmhhﬂ”

it
=]

454

29

i

21

11
51

P T T

Value of shares
52470
21774

x 11933
718,484
x213
L]
714,493
% 5,375
1,144
x4379
394
%1330
75,313
%1240
¥ 79 585
% 3,410
= 104,645
4575
®3111
115,197
= 3,782
% 605
%5539
=471

£ 1,576
72,528
% 1445
®21211
¥ 2,065
%1237
% 1,826



37 GOLDBEES Listed a2 12/21/2021 31 %1292

33 HEIDELBERG Listed %215  12/21/2021 22 4726
34 HINDUNILVR Listed 2,273 12/21j2021 i 22273
35 MEM Listed g1 12/21/2021 z %1625
36 MUTHOOTFIN Listed %1405 12/21/2021 1 % 1,405
37 WIFTYBEES Listed w180 12{21/2021 26 %4687
38 RALLIS Listed 152 12/21/2021 7 %1767
39 SBILIFE Listed %1,135 12/21/2021 i t2271
40 SUPREMEIND Listed ®2,202 12/21/2021 1 % 2,202
41 CHAMBLFERT Lsted X360 12f21/2021 14 25317
42 JELAKSHMI Listed 7537 12/21/2021 7 % 3,756
43 JUNIORBEES Listed 430 12/21/2021 2 LE61
44 RAILTEL Listed %116 132172021 1 %116
45 IRFC Listed =23 12212021 151 % 3,405
46 TATAPOWER Listed X212 1242172021 3 %636
47 EXIDEIND Listed 2157 12/21f2021 1 ® 157
w 196,134
B Mutual Fund

S.Mo  Mame Mo of Linit MAV Date Value
1 Axls Long term Equity Fund 1764 %78 12/21f2021 %136.864
2 ICIC) Prudential Long Term Equity Fund 44 =516 12/21/2021 025,983
3 Invesce India Tax plan 274 %91 127212021 124 859
& Auxis Blue Chip Fund 2m mq9  12/21/2021 %9,897
5 Mirae asset tax saver fund 418 %33 12/21/2021 13624
6 LAT tax Advantage fund BS =81 12/21/2021 5,904
7 SBI Long Term Equity fund 50 0324 12/21/2021 720,140
8 Aditya Birla Sun Life tax relief 36 298 LLE] 12/21f2021 13,027
9 Aditya Birla Sun Life Equity advantage Fund 10 TEA8 12/21f2021 5,242
10 IDFC tax advantage Fund 54 =92 12/21/2031 24,931
11 LET tax Advantage fund 35 77 1f21/a021 2,717
12 Tata India tax Savings Fund 113 27 12/21/2021 T3 998
% 269,186
Total A+B % 565,320
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Annexure -3 Detail of Insurance & Post Office

Company Place

lit M andal
SBI Life Insurance sultanganj
uc Sultanganj
Post Office Sultanganj
Usha Kumari (Spouse)
Lic sultangani

Ashish Ranjan ({Depandent -1}

LiC Sultangan]

uc Sultanganj

Lic Sultanganj

Khushboo (Depandent-il)

uc Sultangan)

Post Office Sultangan]

Paost Dffice Sultangan)
e: 4 Detail of Motor Vehi

Man
Hero Motor Cycle
Maotar Car

Policy No/A/c No

44059801602
526231020
5730927517

248258474

522649756
522612058
5226366824

522621156
45687386089
20008374461

Reg. No: BR1IOMS025

5/1/2011 8/31/2021
12/7/2011 2/28/2039
Balance as on 31/03/2021
Total

12/9/2019 12/9/2028

2/13/2007
8/28/2004
3/28/2006

2/13/2032
8/28/2024
3/28/2026

Total

3/28/2005 3/28/2025
Balance as on 31/03/2021
Balance as on 31/03/2021

Total

Reg. Mo: BRO1PL9163 , Month of Purhases: March 21

Total

Subscription date  date of maturity Annual Premium A Years

% 50,000 5
%10,382 28
% 28,416

% 10,000 single prem

% 6,205 20
% 1,657 20
26,200 20

Total Amount
Deposited
% 250,000
£93.438

% 122,923
¥ 466,361
_

% 28,416

¥ 86,800
%1639
162000

% 250,439
_

56,500

2,367,180
—2ABE0
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